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BEFORE THE NATIONAL GREEN TRIBUNAL SITTING AT
PUNE
MEMORANDUM OF APPLICATION
(Under Section18(1) read with section 15 and section 20 of the
National Green Tribunal Act,2010)
ORIGINAL APPLICATION NO.39 OF 2025

Dr. Snehal Donde & Anr ....Applicants
Versus
Bhiwandi Nizampur Municipal

Corporation & Ors ....Respondents

AFFIDAVIT-IN-REJOINDER ON BEHALF OF RESPONDENT
NO.1 BHIWANDI NIZAMPUR MUNICIPAL CORPORATION TO
THE AFFIDAVIT- IN -REPLY FILED ON BEHALF OF THE
RESPONDENT NO. 4 MPCB.

1. I, Sandip Patnawar, duly authorized to file this present affidavit - in -
rejoinder on behalf of the Respondent No.1 herein above, having its
office at Bhiwandi Nizampur Municipal Corporation, Bhiwandi,

Thane do hereby state on solemn affirmation as under:

2. The Respondent No.l has perused the Affidavit-in-Reply filed on
behalf of the Respondent No.4 i.e. Maharashtra Pollution Control
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Board and consequently intends to reply to the contentions raised in

the same.

That during the course of hearing held on 9 February 2026, the Ld.
National Green Tribunal had directed the answering Respondent to
reply to Applicants prayer to direct the Respondent No.1 to consider
setting up and operationalizing necessary Soil Biotechnology Plants
by diverting the sewage from the lake to such Soil Biotechnology
Plants as proposed by the Applicants. The Respondent No.1 states that
in so far as prayer clause C and J at page 42 and 44 of the Original
Application No. 39 of 2025 are concerned the STP’s are already setup
at the cost of Rs.450 crores and would be fully operational within the
next two months therefore the setting up of Soil Biotechnology Plants
(SBT) in the alternative as prayed for is not required. The Respondent
No.1 further states that provision to divert all the waste water coming
to the lake, to the STPs’ is under process and therefore alternate
provision to setup SBT will not be feasible. Since after diversion of
two sources of the sewage streams, there shall be no stream carring
sewage/waste water to Varaldevi lake and therefore setting up of SBT
will serve no purpose. However, the setting up of SBT will be

considered in future if need arises.

It is the Respondent No.4’s case that a visit to the Varaldevi lake was
conducted on 20/08/2025 and it is Respondent No.4’s further case that
they observed that the natural nalla near the Commissioner bungalow

carries a continuous flow of water into the lake. The answering
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Respondent states that the Applicant has also made similar
allegations/averments in the above captioned Original Application.
The answering Respondent is thus dealing with the said similar
averments in common in the present Affidavit-in-Rejoinder. The
Respondent No.4 claims that on measuring the pH value it was
recorded in the range of 6-7 (Pg385 of Respondent No.4 MPCB
Reply) i.e. within prescribed range of 6.5 to 8.5. The answering
Respondent states that this in itself amounts to an admission by the
Respondent No.4 that the pH value of the lake water is well within the
prescribed limits. The answering Respondent states that this also in
turn rubbishes the case of the Applicant that the lake water suffers

from acute pollution.

The Respondent No.4 further claims that pH value of water flowing
from nalla from Fenepada recorded pH value in the range of 6-7
(Pg385 of Respondent No.4 MPCB Reply) i.e. within prescribed
range of 6.5 to 8.5. The answering Respondent states that this again
amounts to an admission by the Respondent No.4 that the pH value of
the lake water is well within the prescribed limits. The answering
Respondent states that this also in turn dismisses the case of the

Applicant.

The Respondent No.4 has also averred that pH value of water flowing
from nalla from Fenegaon carrying domestic waste into Varaldevi
lake recorded pH value in the range of 6-7 (Pg386 of Respondent
No.4 MPCB Reply). i.e. within prescribed range of 6.5 to 8.5. Thus,
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all along the pH range of the water as per scientific measurements

appears to be within the permissible limits.

The Respondent No.4 had initiated criminal prosecution being R.C.C.
No.1133/2022 before the Learned J.M.F.C., Bhiwandi against the
Respondent No.l under the provisions of the Water (Prevention and
Control of Pollution) Act, 1974, which is pending adjudication. The
answering Respondent states that pleadings to the same effect have
also been raised by the Applicants. The answering Respondents state
that it is a basic principle in Criminal law that a person is deemed to
be innocent unless proven guilty. The matter is still pending
adjudication and thus the reliance placed on the same to make
allegations qua the answering Respondents is unfounded and only

ought to be rejected.

The Respondent No.4 vide letter dated 20/08/2025 had proposed
directions u/s 33A of the Water (Prevention and Control of Pollution)
Act, 1974 and submitted proposal for legal action due to the following
non-compliances :
i.  You have not provided adequate underground drainage system
and STP in catchment area of Varaldevi lake. Due to which
domestic sewage generated from that area finds its way into

lake through local nalla.
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ii. You have not obtained consent to operate 30 MLD at Katai 1,
29 MLD Bakra Bazaar and 31 MLD stepping garden,
Bhiwandi.

ili. You have not obtained consent to establish for 17 MLD STP
at Katai 2.

iv.  You are not operating sewage treatment plant (STP) at Katai

2, Bakra Bazaar and stepping garden.

v.  You are discharging untreated sewage into Kamavari river and

Varaldevi lake.

vi. You have not provided an adequate underground sewerage
system and not connected drainage line to sewage treatment

plants.

vii. Evidence sample collected on 28/05/2025, which reveals that
the parameters like BOD, COD, SS, faecal coliform and total
coliform are exceeding the limit prescribed by the board in the

consent.

9. The Respondent No.1 states that the letter dated 20/08/2025 issued by
the Respondent No.4 was responded by the answering Respondent on

9 October 2025 clarifying the measures adopted to maintain the
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ecology of the Varaldevi lake. Hereto annexed and marked as Exhibit

“A” is a copy of the letter dated 9 October 2025.

10. The Respondent No.I replied to the alleged non-compliances and the

excerpts of which are as given hereinafter:

ii.

The BNCMC has completed the laying of over 140 kms of
underground drainage pipeline to facilitate the treatment of 90
MLD of sewage water along with setting up of four sewage
treatment plants (STP) and seven pumping stations. These four
STPs function at a capacity of 99 MLD. 30 MLD STP located
at Eidgah is operational since last two years, out of the three
remaining STPs, 29 MLD STP at Bakra bazar and 31 MLD
STP at Mansarovar are in its testing phase whereas the 9 MLD
STP will be operational by the end of October, 2025. The
sewage water generated in the city will be treated and process
to stop inflow of sewage water into Varaldevi lake has been
nitiated. All the work initiated to stop the flow of sewage
water into Varaldevi lake will be completed by December,
2025. Hereto annexed and marked as Exhibit “B” is a copy of

the self-declaration certificate.

We have applied with Respondent No.4 i.e. M.P.C.B for

obtaining certificates for operation of the STPs.
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iii.

iv.

vi.

vii.

The 17 MLD STP at Katai is beyond repair and is out of
operation from the last five years and hence it is permanently

shut down.

The 13 MLD STP at Katai is operational while a29 MLD STP
at Bakra bazar and 31 MLD STP at stepping garden is under
trial.

Under the project of underground sewage phase II, it is
undertaken to process the sewage water at pumping station
before being discharged into Kamvari river. Likewise to put an
end to the pollution in the Varaldevi lake by the end of

December, 2025, schemes have been introduced.

Under the project of underground sewage phase I1, 45% of the
domestic sewage drainage have been connected to the main
line and the balance 55% is pending for approval before the
appropriate authorities. Presently provisions have been made
to process the sewage water from main line to the pumping

station.

To rectify the anomalies found in the samples with uneven
parameters of BOD, COD, SS, faecal coliform and total
coliform and to contain them, schemes have been formulated

on an urgent basis.
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11. The Respondent No.4 gave a personal hearing to the Respondent No.1

on 26 November 2025 and based on the discussions held, issued the

following interim directions under Section 33A of the Water

(Prevention and Control of Pollution) Act, 1974 to Respondent No.1:

a.

You shall expedite the work of diversion of flow through nalla to
sewer line within 60 days to avoid its way into Varaldevi lake

through local nalla.

You shall pay for consent to operate for STP of 13 MLD at Katai
- 2 and 31 MLD Stepping Garden within 7 days.

You shall provide temporary on-site treatment for the untreated
sewage before discharging to Kamavari river or connect the

sewage to nearby operational STP for treatment within 30 days.

You shall provide underground sewerage system and house-to-

house connection to sewer line at earliest.

. You shall submit time bound programme for completion of STPs

and provision of sewage drainage network within 15 days.

You shall operate and maintain STPs round o'clock effectively to

achieve consented norms.
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g. You shall submit a bank guarantee of Rs.5 lakhs towards earlier
non-compliances within 15 days in favour of regional office,

Kalyan.

12. The Respondent No.1 states that based on the instructions and interim
directions given by the Respondent No.4 vide letter dated 26/11/2025
it has taken the following measures:

i.  50% of the work of diversion of flow through nalla to Varaldevi
lake has been completed and the remaining 50% will be
completed in March 2026. Hereto annexed and marked as

Exhibit “C” is a copy of the images of work done.

ii. The Respondent No. | has already filed an application and paid
the fees for consent to the appropriate authority for the operation
of STP of 13 MLD at Katai - 2 and 31 MLD at Stepping Garden.

iii. The Respondent No.] states that an on site treatment plant for
untreated sewage is not feasible due to low lying area and thus
the discharge from the nalla to Kamvari river is diverted to the

nearby pumping station for treatment.

iv.  For the purpose of underground sewerage network connectivity
of remaining 55% mentioned in paragraph 9.6 herein above, a
D.P.R. of Rs. 250 crores is pending approval before the
authorities and the work for laying down the sewerage network

will commence after the approval.
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v. The Respondent No.1 states that all the STPs will be in operation
within two months i.e. April 2026 and the sewage drainage
network will be completed within two years i.e. 2028.

vi. The Respondent No.1 states that for the purpose of operation and
maintenance of the STP’s, work order dated 04/09/2025 have
been issued to a private agency for period of five years. Hereto

annexed and marked as Exhibit “D” is a copy of the work order.

vii. The Respondent No.1 states that the e-bank guarantee of Rs. 5
lakhs towards non-compliance of earlier directions will be

complied with by the end of March 2026.

13. The Respondent No.l thus states that the STP plants will be
operational soon and the answering Respondent will have a
procﬁssm’g capaclty in excess of its dally generated. waste
Water/sf:wage Tlhe Respondent No.1 further states that while the
_:?presen{ chﬁpute in the Ongmal Application pe‘rtams to the Varalade\n

. .laka in so far as-it concerns the answering Respondent the issue. m the
l\fe % 1 1ssued by the Respondent No.4 pertains to the larger 1ssue of
all ;vater resources and entire sewage generated in the entire mty The
Respondent No.1 states that it has as and by way of abundant caution
dealt with all the allegations/averments. The answering Respondent
states that reliefs for pollution in the Kamawari river have been prayed

for against Respondent Nos.5-7 i.e. Environment Department, Water

10
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Resources Department and Tourism and Cultural Affairs Department,

State of Maharashtra.

14. The Respondent No.1 states that it has and continues to make timely
safeguards to provide potable water system while maintaining the
ecological balance of the Varaldevi lake. The Respondent No.1 craves

leave to file a further detailed Affidavit as and when sought necessary.

Place: Thane

Date:13 March 2026 (Deponent)
¢ T L

Advocate for the Respondent No.1.

/ N RAMESH
P#E?A%ﬁ WA

: 'AHARASHTRA

(0 8552
t!
3"!03;2030 N/
NOTA iALr“n

BEFORE me 21524
123[3(26

NOTARIAL

RAMESH s. BA LAND
Adv. & Notar Govt. of lndIE
H. No. 138, First Fic.s, wahid Apartment,
Kacherl Pada, Bhiwandi - 421 302,
Thane, Maharashtra,

11
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i

YERIFICATION

I, Mr. Sandip Patnawar, aged 48 years, the Engineer of the
Respondent No.1 and its authorised signatory having office at:
Bhiwandi Nizampur Municipal Corporation, Bhiwandi, Thane
do hereby state that contents of paragraphs No. 1 to 14of the
present affidavit-in-rejoinder are from my personal knowledge,
information and belief, and I believe the same to be true to my

information.

Solemnly affirmed at Thane
Thisl 3day of March 2026.

(Deponent)

Before Me. Q/ @

T

Advocate for the Respondent No.1.

12
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Exhibit "A"
i

ST U9, 21R2US 1T 31T, ey 32303, . 3,

Phones : 02522 — 255314 / 255315.
Email : bnemewsd@gmail.com

1136, fferA/ar g fa,/ 9 £63 /oy
i : 0€. /90 /304

ufe,

1. Uy srferat

HERT, uguuT fa= qee

fadifammas w%e, 3 7 W,

e =, ByA 1T,

HedqroT (T)-¥Q 308,

fawa - Proposed Direction u/s 33A of the water (Prevention & control of
pollution) Act, RR9Y¥ and u/s 3% A of the Air (Prevention &
control of pollution) Act, 2R¢%.

¥Ed : ?) No. MPCB/PD/Ruo0¢R0000%, dt. R0/0¢/03%
?) AL, fufrymmar/aatare /g u /2034, fF.0¢/0%/2034

RS | HETed,
TEETET THE UH.21L Y. HEiS St e Surd HEEeT GerHt @iete FH 7.

ET . ¢ : FaE e R mETRuIfeTRT STHeETT T Qo Feiter Ut [reaTuit
fetor g ST WeT Qieuvaray uRyut uiHAr FR0r SRaT HeRTE qaul SiEdt TR
HETS I Sieia S{ERT TR 19T 20T-3 Siia wetied §AR Qo TRt defr siRa /e
A= SHURu HT o7 HeTet . T AT AT ¥ Hel:-YEHI0T &5 3 | Ui
R S U7 ATATT TR, FIST Feier THIE ¥ HoA:I[E 0T Shar= UHoT &7HaT /] Tete]
TS ATE. U TTME IATA 30 FeATeT TTATS THS HeT -G $5 - T Hraiad
FHoTe! ST IANT T HoTTEIH0T HETIeh! SR TSR JTeT ] TeAfer o HHETET J2ie 38
TeATeT T HOA-YEIH0T HETH AT IRET S [ 6. JARA TS AT § FeAret
AT TAI[EIHU $E WIE MG 0% @G HHET E0R 3. Ewed T
IS TeATaTHes UG I@0T FHTHT U TS FeedT TG T&T HHE FER E5
FH TG TE 3. T HH AR FEHI 034 WIS Y07 H& TATETHE AR FEqon

---------- s
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HUAT ST 3TE.

HET . R : [HAST FHeEEeR GaR A v STeiedT Hel:ufshaT F Sreraot T
HITOT FHRUIT ST ST,

TET . 3 : FRS U s TATS &0 HoT:I[GIHI0T g S BlS- qoIa0l F5ee Sedr
AR & NI WX HeT:S1HaT 5% HITaRast! 35 Hvard e TR,

HET . ¥ : 1S AU 23 TEITCT &7 HoT- R Th 0T Sy hraif-ae ST ST aTR 3R T el
F T TS 38 TeATeT &Terel HoT- Y a0 e Srerof gfierT |% o7,

HET . & ARI TR FIHT 2W1-3 FHRE et 7ok HIHERT TG ST SeeredT Jeare
T FgTeBa e qeared Bl STHeTed] VISUIvaTe SEH0T TGOt SUTEFIeT SHeiedT 37
T H1H AE FeHR 2034 ER T2 01 B1UTR 371, ISR §a 1R 07 SCATER GIESTe S

HWET ®. § @ YR TR AN TR TN AT TR ¥ 4% S SO Sisarot
e TR A ST STSeaT ToledT ST SaRIT 4% THTET S rearon ane-a1 9ed
eI SIS0 ST Hhed e TR Hell ST IHTERIER HoR e ! qo 3. Tu
AisFaT F0aTe HEeH 3R,

HET 3. 9 : [§.3¢/0W/R0RY TS HUATT STTooaT UfsHaT shetedT 9oar I BOD, COD, SS,
Fecal Coliform & Total Coliform = YRTT ATHISH-THTON ST SHTHT TASH SUTT FISTT HUIT
I TR

T AT vt et HERTRTeTh = GETT ATIUY WTeR H0gT A 3T,

2L

HI. ATGE G g A (M
ol qREeT @ Hes: femoT fawmr
fadt o werRwteT, fEE.

A e,
%) HI. YIHE T97 3 9., fafersem.
R) . . e 4., fafFerma.
3) 1. 3T AT 9. (qFreRon), fafereEm.
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Translation of Exhibit “A”

Bhiwandi Nizampur City Municipal Corporation, Bhiwandi.
Bhiwandi (Thane)
Old S.T. Stand, Kap Aali, Bhiwandi-421302, Dist. Thane.
Phones : 02522 - 255314 / 255315.

Email : bnemcwsd@gmail.com

Ref. No./BNCMC/W.S.D./1693/2025
Date: 09/10/2025
To,
Hon. Regional Officer
Mabharashtra Pollution Control Board
Siddhivinayak Sankul, 3rd Floor,
Oak Baug, Station Road,
Kalyan (W) - 421 301.

Subject : Proposed Direction u/s 33A of the water (Prevention & control of pollution) Act, 1974
and u/s 31 A of the Air (Prevention & control of pollution) Act, 1981.
Reference : 1) No. MPCB/PD/2508200001, dt. 20/08/2025

2) Ref. No./ BNCMC/Env.Dept./625/2025, dt. 01/09/2025

Dear Sir / Madam,

With reference to the above-mentioned subject, the clarification on the points raised regarding the consent
letter for the Urban Sewage Treatment Plant by the Bhiwandi Municipal Corporation and keeping the STP
operational is as follows.

Point No. 1: A total of 90 MLD of sewage is generated daily in the Bhiwandi Nizampur City Municipal
Corporation area. For the complete treatment of this sewage, under the Maharashtra Suvarna Jayanti
Nagarotthan Maha-Abhiyan, the work of laying more than 140 km of sewer lines in the city under the
Underground Sewerage Scheme Phase-2 has been completed. Also, the 4 sewage treatment plants and seven
pumping stations included in the scheme have been constructed and completed. The total capacity of the 4

sewage treatment plants included in the scheme is 99 MLD. Out of these, the 30 MLD capacity sewage
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treatment plant at Idargah has been operational for two years, and out of the remaining three sewage treatment
plants, the trial testing of the 29 MLD capacity plant at Bakra Bazar and the 31 MLD capacity plant at
Mansarovar is also underway. The remaining 9 MLD capacity sewage treatment plant at Bhadwad will be
operational by the end of October 2025. The sewage generated in the city will be treated to its full capacity.
Also, measures have been taken to prevent sewage from the Varhala lake area from entering the lake, and the
work order for this work has been issued and the work has also started. This work will be completed by the
end of December 2025, and the sewage entering the lake will be stopped completely. Care has been taken to

ensure that no sewage water enters the lake due to this work.

Point No. 2: A request has been made to the Maharashtra Pollution Control Board along with the necessary
documents to obtain the required certificate to operate the sewage treatment plant built under this scheme in

the Bhiwandi jurisdiction.

Point No. 3: The 17 MLD capacity sewage treatment plant at Katai has become old and completely

dilapidated, and therefore, the said sewage treatment plant has been permanently closed for the last 5 years.

Point No. 4: The 13 MLD capacity sewage treatment plant at Katai is operational, and trial testing of the 29
MLD Bakra Bazar and 31 MLD Stepping Garden sewage treatment plants is underway.

Point No. 5: After the implementation of the Underground Sewerage Scheme Phase-2, it is planned to treat
the sewage by taking the water from the drain flowing into the Kamwari river to the pumping station under
the said scheme. Also, measures have been taken to prevent the pollution of sewage water in Varhaldevi lake,
and the said work will be completed by the end of December 2025. After the completion of all the above

works, the discharge of sewage water into the creek will stop.

Point No. 6: Under the Underground Sewerage Scheme Phase-2, domestic sewage lines of 45% of the city
area have been connected under this scheme, and a project report has been prepared to connect the domestic
sewage lines of the remaining 55% area to the main line, and the approval process is underway at the
government level. Also, it is currently planned to treat the sewage from the main drains in the city by taking

it to the pumping station built under the scheme.

Point No. 7: Urgent measures are being taken to maintain the levels of BOD, COD, SS, Fecal Coliform &
Total Coliform in the treated water samples taken on 28/05/2025 as per the standards.

Therefore, the clarification of the Bhiwandi Municipal Corporation is being
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submitted to you as above.
With the approval of the Hon. Commissioner Sir.
(Signature)
(Sandip Patnavar)
Executive Engineer
Water Supply & Sewerage Department
Bhiwandi Ni. Sh. Municipal Corporation, Bhiwandi.
Copy for information,
¢ 1) Hon. Administrator and Commissioner Sir, BNMC.
e 2) Hon. Addl. Commissioner Sir, BNMC.
¢ 3) Hon. Dy. Commissioner Sir (Environment), BNMC.
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Exhibit "B"

ST TGRS 1T e, fHagl-¥ 32303, . 3L

Phones : 02522 — 255314 / 255315.
Email : bnemewsd@gmail.com

.36 fafrerma/a g i) 2 22< /038
feis : O Y /02 038

Declaration for Sewerage Treatment Plant

This is Certify that Project by the Bhiwandi Nizampur City Municipal
Corporation Underground Sewerage Scheme Phase-11 is officially 100% completed
and 3 Month Trial Run is currently underway for this project. The Trial Run period

is scheduled to continue until May 2026.

L
Executive Erigineer

Water Supply & Drainage Department
Bhiwandi N. C. M. Corporation, Bhiwandi.

655



l#

j!

Exhibit "C"

' Bhiwandi, Maharashtra, India ==

Shri Rajlaxmi Commermal Complex, C. N. X. - 6, Fene
Gaon, Kamatghar, Bhiwandi, Maharashtra 421302, India
Lat 19.275592° Long 73.0569708°

Thursday, 05/03/2026 04:01 PM GMT +05:30
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et

Bhiwandi, Maharashtra, India = §
Shri Rajlaxmi Commercial Complex, C. N. X. - 6, Fene &
Gaon, Kamatghar, Bhiwandi, Maharashtra 421302, India/’
Lat 19.275612° Long 73.0569796°

Thursday, 05/03/2026 06:44 PM GMT +05:30

B4 s LI URCEE T ) T
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Bhiwandi, Maharashtra, India &

Shri Rajlaxmi Commercial Complex, C. N. X. - 6, Fene =
Gaon, Kamatghar, Bhiwandi, Maharashtra 421302, India'—"
el

/1 Lat 19.275729° Long 73.059727° -
Wednesday, 04/03/2026 06:01 PM GMT +05:30 ::
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g GPS Map Camera %

Bhiwandi, Maharashtra, India

Shri Rajlaxmi Commercial Complex, C. N. X. - 6, Fene
Gaon, Kamatghar, Bhiwandi, Maharashtra 421302, India
Lat 19.275665° Long 73.059776°

Monday, 02/03/2026 06:16 PM GMT +05:30
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-- ?',Google

Y hoina TS

o Sl

% o

y *,ﬂ; GPS Map Camera %

Bhiwandi, Maharashtra, India ==

Shri Rajlaxmi Commercial Complex, C. N. X. - 6, Fene
Gaon, Kamatghar, Bhiwandi, Maharashtra 421302, Indiajs
Lat 19 275668° Long 73. 059735"

Monday, 02/03/2026 10:04 AM GMT +05:30
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N GPS Map Camera

Bhiwandi, Maharashtra, India ==

Shri Rajlaxmi Commercial Complex, C. N. X. - 6, Fene |
Gaon, Kamatghar, Bhiwandi, Maharashtra 421302, Indial
Lat 19.27567° Long 73.059725°

Monday, 02/03/2026 10:05 AM GMT +05:30

F r e = ] i
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g GPS Map Camera

Bhiwandi, Maharashtra, India
Shri Rajlaxmi Commercial Complex, C. N. X. - 6, Fene
Gaon, Kamatghar, Bhiwandi, Maharashtra 421302, India

Lat 19.275652° Long 73.059771°
Wednesday, 04/03/2026 06:02 PM GMT +05:30

i i -\
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Bhiwandi,Maharashtra,India &=
4 Kamatghar Fenagaon Road, Kamat Ghar, Bhiwandi,
! Maharashtra 421302, India
| Lat 19.275661, Long 73.059711

Sunday, 01/03/2026 02:05 PM GMT+05:30

Note : Captured by GPS Map Camera
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!'; E GPS Map Camera

Bhiwandi,Maharashtra,India
Kamatghar Fenagaon Road, Kamat Ghar, Bhiwandi,
Maharashtra 421302, India

Lat 19.275679, Long 73.059728

Sunday, 01/03/2026 06:47 PM GMT+05:30

Note : Captured by GPS Map Camera
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Bhiwandi, Maharashtra, India ==

Shri Rajlaxmi Commercial Complex, C..N. X. - 6, Fene
Gaon, Kamatghar, Bhiwandi, Maharashtra 421302, India: &
Lat 19.275708° Long 73.0569746° 3
Sunday, 01/03/2026 04:18 PM GMT +05:30

e - prp—
] ¢ il R A A
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Bhiwandi, Maharashtra, India ==
Shri Rajlaxmi Commercial Complex, C. N. X. - 6, Fene
Gaon, Kamatghar, Bhiwandi, Maharashtra 421302, India

Lat 19.275721° Long 73.059756°
Saturday, 28/02/2026 07:43 PM GMT +05:30




§ 6Ps Map Camer

. Bhiwandi, Maharashtra, India ==

“/4 Shri Rajlaxmi Commercial Complex, C. N. X. - 6, Fene
K. . 'f‘ Gaon, Kamatghar, Bhiwandi, Maharashtra 421302, India

4 &
L

a7 Lat19.275726° Long 73.059769°
st Google's Saturday, 28/02/2026 05:59 PM GMT +05:30

r 41570

W Py Sl NI, L o e e
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Bhiwandi, Maharashtra, India ==

Shri Rajlaxmi Commercial Complex, C. N. X. - 6, Fene &
Gaon, Kamatghar, Bhiwandi, Maharashtra 421302, India’)
Lat 19.275701° Long 73.059769°

Saturday, 28/02/2026 11:21 AM GMT +05:30
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n GPS Map Camera

Bhiwandi,Maharashtra,India &
Kamatghar Fenagaon Road, Kamat Ghar, Bhiwandi,
Maharashtra 421302, India

! Lat 19.275632, Long 73.059701

Friday, 27/02/2026 12:54 AM GMT+05:30

Note : Captured by GPS Map Camera
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4

el

r
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Exhibit "D"

Phones : 02522 — 255314 /255315.
Email : bnecmewsd@gmail.com
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Translation of Exhibit “D”

Bhiwandi Nizampur City Municipal Corporation, Bhiwandi.
Bhiwandi (Thane)
Juna S.T. Stand Kap Aali, Bhiwandi-421302, Dist. Thane.
Phones: 02522 - 255314 / 255315.

Email: bnecmewsd@gmail.com

Ref. No./BNCMC/W.S.D./1547/2025
Date: 04/09/2025
Work Order
To,
M/s. Eagle Infra India Ltd.
Eagle Nest, Block No. 758,
Near Chopra Court, Ulhasnagar-2, Dist. Thane.

Name of Work :- For a period of 5 years from 2025-26 to 2029-30, annual maintenance, care, and repair of
the Sewage Treatment Plants at Idargah Slaughter House and Katai Gaon of Bhiwandi Nizampur City
Municipal Corporation, as well as the drainage pumping stations at Brahman Aali, Taware Compound, and

Ajay Nagar, and establishment of a Tertiary Treatment plant at own expense.

Reference :-
1) E-Tender published on date 30/06/2025
2) Approval dated 22/08/2025 of Hon. Commissioner / Hon. Addl. Commissioner
3) Hon. Administrative Resolution dated 29/08/2025 bearing No.912,
4) Agreement No. 46 / Year 2025-26.

As per the above reference no. 1, an e-tender was published. As per reference no. 2, the e-tender has been
approved and as per reference no. 3, the Hon. Administrative Resolution has been passed. For the above work,
as per the bank guarantee from Punjab National Bank, Ulhasnagar branch, for payment of stamp duty and
security deposit, which has been deposited in the municipal office, the said work should be completed within

the stipulated period, subject to the terms and conditions of the agreement made as per reference no. 4.

Sr. Name of Work Amount Tenure
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No.
1. For a period of 5 years from 2025-26 to 2029- | Rs. 16,54,13,951/- 5 Years

30, annual maintenance, care, and repair of the
Sewage Treatment Plants at Idgah Slaughter
House and Katai Gaon of Bhiwandi Nizampur
City Municipal Corporation, as well as the
drainage pumping stations at Brahman Aali,
Taware Compound, and Ajay Nagar, and
establishment of a Tertiary Treatment plant at

own expense.

Therefore, the duration of the said work is from Dt. 01/09/2025 to Dt. 31/08/2030. You should start the work
as per the instructions of the Deputy Engineer, Water Supply Department, and submit the bill for the work

immediately after the completion of the said work.

Sd/-

(Sandip Patnavar)

Executive Engineer

Water Supply & Sewage Disposal Department
Bhiwandi Ni. City Municipal Corporation, Bhiwandi.
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BEFORE THE NATIONAL GREEN TRIBUNAL SITTING AT
PUNE
MEMORANDUM OF APPLICATION
(Under Section18(1) read with section 15 and section 20 of the
National Green Tribunal Act,2010)
ORIGINAL APPLICATION NO.39 OF 2025

Dr. Snehal Donde & Anr ...Applicants
Versus
Bhiwandi Nizampur Municipal

Corporation & Ors ...Respondents

AFFIDAVIT-IN-REJOINDER

Dated this day of March 2026

Manish Kelkar

Advocate for the Respondent No.1
212A-213A, Commerce House, 140,
Nagindas Master Road, Fort,
Mumbai- 400001

Advocate ID- (I-24775)

Reg. (OS) - 17812
Email:adv.manishkelkar@gmail.com

MAH/5147/2018
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